MOST IMMEDIATE
ASSEMBLY QUESTION

GOVERNMENT OF N.C.T. OF DELHI
REVENUE DEPARTMENT: PARLIAMENT CELL
5, SHAM NATH MARG, DELHI-110054
E-mail id: - parliamentbranchdivcom@gmail.com

No. F.11/2201DC/PC/VS/2025/ ‘X @) Dated: - )4 [/D 2 [ﬁﬁr\

To

The Dy. Secretary (Questions & Committee),
Delhi Legislative Assembly Secretariat,

Old Secretariat

Delhi-110054

Sub: - Reply of Vidhan Sabha Unstarred Question No. 136 for answer on dated 27.03.2025

raised by Hon’ble MLA Sh. Kuldeep Kumar Ji.
Sir, )
Please find enclosed herewith the 100 copies of the reply in respect of above said
question for further necessary action at you end.

This issues with the prior approval of Hon'ble Minister (Revenue).

Yours faithfully

Encl: As above. w&/

[/ SUB DIVISIONAL MAGHYI&‘&K AHMQ)
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_ CABINET M 3 7 *\'ﬁ
( ) INT (s
iOV] RNMENT OF NATIONAL CAPITAL TERRITORY OF DELHIgw_"JP'\ 5
GENERAL ADMINISTRATION DEPARTMENT ( \ / | ( >
1. (CO-ORDINATION BRANCH)
DELHI SECRETARIAT, 1.P, BSTATE, NEW DELHI
Mo 5300201 3/G AL YCN/dsgadili/ [V 3~/ 18 L, ' Dated: &IL[ ,o?OL(

CAINET DECISION NO2136 DATED 01042015

Sabject: bx-Gratin Scheme to war widows, war disabled, POWSs, missing in
war/aperntions ete, of Dofence Personnel. .
VectionThe Cabinet considered the note of Secretary (Revenue). The observations made
by the Cabinet and the decisions taken are as under:-
1. This cx-gratia scheme is meant to honour the person who dies and to enable his
y ;

family to live u life with dignity.
2. The beneficiaries in following situations will be covered:-

4) A defence pers‘onnel dying in operations / war, if his permanent address
recorded at the time of joining the service is Delhi, -

b)  Para-military force persomelvic‘lying in operations / war, if his permanent
address r':zcorc‘ied at the ti;ne.of joining the service is Delhi.

¢) . DelhiPolice ﬁersonnel dying in discharge of bonafide official duty.

d)  Para-military force personnel working under the Government of Delhi / Delhi
Police dying in discharge of bonafide offcial duy;

¢)  Home Guards and Civil Defence personnel working under Government of
Delhi / Delhi Police'dgj;p%gain;disc}}arge of bonafide official duty.

. The total ex-gratia amount will be R 1 crore, T 50 lakhs will be paid immediately
to the next of Kin and ¥ 50 lakhs will be kept in a deposit scheme which will be
released to the next of kin at the end of 10 years. Interest earnings will be given to
the next of kin under a scheme whqse modalities shall be notifieq by the
Government.  Employment will also’be offered to the next of kin &s per his

educational qualifications in Group-C o} Group-D post under the

Delhi, provided the employment has not been offered
orgunization concerned.

Government of 4
by the defence / police

Conu....2/-

yﬂ“&/ ppvind Kumar |

B o
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: i ose.
A special fund under the Divisional Commissioner will be created for this pm‘: p
Ex-gratia to defence personnel will be disbursed through Rajya Sainik Boar
C ' ol i i ves
/ Conunittee 1o be headed by Divisional Commissioner with senior representatl

N ey
of Home, Finance and Police Department will scrutinize the case for 1S eligibility

- Sd/-
(K.K.Sharma)
Secretary to the Cabinet
e m d:-gtl‘ﬁa”"
No.E 232013/ GAD/CN/dsgadiii/ | 3 3 - 138 L] . S {
1. /... Pr. Secreary to Lt. Governor, Govt. of NCT of Delhi. .
& Secretary to the Chief Minister, Govt, of NCT of Delh1:
5. Secretary to Dy. Chief Minister, Govt. of NCT of Delhi.
. Secretary to Minister, Employment, Govt. of NCT of Delhi.
3. Secretary 1o Minister, Health, Govt. of NCT of Delhi. .
§. Secretary 1o Minister, Law and Justice, Govt. of NCT of Deth..
7. Secretary to Minister, Food and Supply. Govt. of NCT of Delhi.
8. Secretary 10 Minister, Women and Child, Govt. of NCT of Delhi.
. Secretary (Revenue), Govt. of NCT of Delhi, w1th request to upload ATR on CDMS
1¢. OSD to Chief Secretary, Govt, of NCT of Delhi.
‘11, Hindi Officer, Language Dcpartment, Govt, of NCT of Delhi for translation.
12. Guard file. .
s
(P.C.Jain)

Spl. Secretary (GAD)
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; / COVERNMENY o FNATION iCAPuALTmmTomos DELHI 3) l 5
GENERAL ADMyNj tm'mordmmmrm

. (CO-ORDIN) mnmmmcu)
DELH| sncnmmm ‘p‘irs [ATE,NEW DELHI

(

L33 20 GAD/ ('N/d\g,)dui/,g%/ ?D - " Dated: 02r" 3 ~30/6
M\Bl\m.mmmmliﬂllmlﬁuzw '
Subjeet:

Bx-Gratia scheme to war widows,
BLEIRRt1 Vi t ro drDErence
Dedision: The ¢

war, disables, POWs, Mlssmg in
Parsonnaol,

ounctl of Minsters considarad the note of Secretary (Revcnue) cum-Dlv
\,ommmmne\ After dellberations, the Cabinet approved the proposal as

contained in paras6 of the note with the mod:ﬁcauon that new clause-xi
vy discussed in Para-6 of the Cabinet Note shall be read as under:
~ N e ‘ -
N\ \'Qﬁhq -

-

“Casualties.on account of dul:ies 1n operations, calamities and disaster”

I -Sd /-
A ‘ é&D w-)L (KK Sharma)

' \ ,} " Secretary to the Cabinet
NoF.3/3

3/2016 ’GAD/CN /dsgadiii/~ 8?1/ W5 Dated:02 - Z-20/ 4

Secretary to Lt Governor, GOVE of NCT of Delhi.

Pr. Secretary to the Chief Minister, Govt. of NCT of Delhi. .

Secretary to Dy. Chief Minister, Govt. of NCT of Delhi. -
Secretary tp Minister,

Transport, Govt. of NCT of Delhi, -
Secretary to Minister, Health, Govt of NC

Secretary to Minister, Women and| hild; Govt. of NCT of Delli, .
Secretary to Minister, Tourism, Govt.of NCT of Delhi ; g |
Secretary to Minister, Food and Supply, Govt. of NCT of Delhi; . ;
Secretary (Revenue)-curn-Div, Commissioner, ?ovt of NCT of Dethi, thh request
" .. toupload ATR on CDMS.

10 OSD to Chief Secretary, Govt, of NCT of Dalhi.

11. Hindi Officer, Language Depllrtmcn"

"‘goooxwofv":f‘.“’?“""

~—

Govt. of NCT' of Delhi'for translation.
12. Guard file, . 5 '
- A-774
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COVERNMENT OF NATIONAL (o APITAL PERRITOIY OFf DELII
NEVENUE DEPARTMINT ; RioLimi BRANCH
S-SHAM NATH MARG, DELHLS

e, /
VL Caliinet va/mrﬂ/l|.|||/unun1:1'.!4:"4# Dated: ). f [ 1o /"/{

ORDER

. o s

. ._0 o

Weis Jabinet Dactston No, 2420 datad 21.09.2010,

. o ox-gratiy schemo
Subt - inclusion of Personnel of Dolid Fire Sorvice In thoe 4

' . 2016,
winounced vide Cabluet Duolsion No. 2136 datod 01.04.20

. the
— b 1 appaoved
Vide wbhove Vabinet Decision the Government of NCT ol Lelhi has app

wllowing

f QO )(;rd“("lvll
k \h‘l e rsonnel “H l"L lJllVlL( (ly"lg in le( hﬂlLL 0 I
b Vld(; (.:dbl
) l e ll l 1 N I es l(.'t.l\'.lhcd 10! pllymbnl Of le E,rﬂu“. “)’ H!
y l‘f
l l h"‘ ) 8 2 2:)1‘) nlOdlhc(l Vld(, (:ubl”.cl DC(—‘ rloxl ). 72‘ ’

dested 24 0, ’Olb

(C.S. YADAV )
SUB DIVISIONAL MAGISTRATE VIII (HQ)

“C4/2015/Cabinet Note/DFS/H. III/CD00132488%@quated ;2‘;[( o

Cupy forwg mim [TURS

| 016

£ All the Dy Commissioners (Revenue), Govt, of NCT of Delhi/New Delhi,

FLe Chier Fire Officer, Govt. of NCT of Delhi, Delhi Fire Servic

es, Connaught
Pliwe, New Delhj,

S Prncipd Secy, (Home), Govt. of NCT of Delhi, H

ome Department, 5w
sevel'CT Wing, Delhi Sectt, , New Delhi,

Yot Sewy, (Revenue), Govt, of NCT of Delhi, 5-Sham Nath Marg Delhi.
CB o L Conmissioner (HQ) - 1 (Revenue), Govt. of NCT of Dclhx 5-Sham
aatd, Moy el
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CONFIDENIAL
/ | CABINET MATTER

"R VERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
W% T GENERAL ADMINISTRATION DEPARTMENT -

& ' (CO-ORDINATION BRANCH) ' " 538
DELHI SECRETARIAT, LP. ESTATE, NEW DEL A7

.. N 31016IGADICNIdsgadil b4 Z0- bk

/

f
Dated: 26.09.2016

' 21.09.2016 =
: B c 20 DATED 21.
ol S name
- -~ ) e
SO Inclusion of Persannel of Delhl Fire Service in the : ):l-g |'2a()t:a5 ¥
announced vide Cabinet Decision No. 2136 dated 01.04.2015.
o

~

e The Council of Ministers considered the note of Secretary (Revenue).
7
/

. . 3 in
After deliberations, the Cabinet approved the proposal as contained
(

A

para-8 of the Cabingt Note. |
-Sd/-
(S.N. Sa[\ai)
//‘33“ ‘ - Secretary to the Cabinet
/@5/3!201 SIGADICNIdsgadIilI lfé o~ L ¢ b Dated: 26.09.2016
Q§\’ Secretary to Lt. Govemnor, Gowt. of NCT of Delh
p‘“

1.

2. Addl. Secretary to the Chief Minister, Govt, of NCT of Delhi.
3. Secretary to Dy. Chief Minister, Govt, of NCT of Delhi.
4...Secretary to Minister, Labour, Govt. of NCT of Delhi.

5. Secretary to Minister, Health, Govi of NCT of Delhi.

S. Secretary to Minister, Tourism, Govt. of NGT of Dep

-
8
9

- Secretary to Minister, Food and Supply, Govt. of-NCT of Delhi. _
- Sectetary (Revenue), Govt. of NCT of Delhi, with request to upload ATR on CDMS.
OSD to Chief Secretary, Govt. of NCT of Delhi,

10. Hindi Officer, Language Department, Govt,

of NCT of Delh for translation_
11.Guard filg, ‘

&%\V‘ aanwt

. * v
(Anil Kumar Singh)
Secretary (GAD)
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Or. Secear

¥ to Lt. Governor, Delhi.
S

~
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Secretary to Minister, Food

[~

Secratary o Minister,
Chizf Secratary,
10 Addition

w

Govt: of NCT of Delh.

al Chief Secretary (Home) Gowt, of NCT
11 Additior.al Chief Secrgtary (PWD) Govt. of NG T
2 AllPr, Secreta‘ries/Sécretaries, Gowt. of NCT

Enc!: As abave, ’ :

-
-
-

qhal -

I“‘;T\;'l\‘:\’\:\ \\\,\‘&‘;‘,\}))l‘ v

-89

Pl Seietary to the Chief Minister, Delh, ,_
Biretary to Dy, Chief Minister, Govt..of. NC]
Scretary to Minister, Labour, Govt, of NCT

Secretary to Minister, Health: Gowt, of NQT cf D

srn, Govt. of N
Transport, Gowt. of NOT o ' Delhi.

SOVERNMENT OF NATIONAL C/\'PL’LAUTERR!TORY OF DELHI
GENERAL ADMINISTRAT

(CO-ORDINATIN 5 o
DELHI SECRETARIAT, | P| ESTATE, NEW DELHI
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e é\‘Ministers held o
.ir'cxijlated herewith.

|
|
|

‘CABINET MATTER

DEPARTMENT

i
| Dated: 2 ~7+& |

|

Flofpelhi. ; ' _iE
f D|elhi. , '

Tlhi.

and Suppiy, Gav. offNCT of Delhi..
Secretaryto Ministér, Touri CTﬂof elhi.

| |
of D‘{elhi. ‘
Dahi,

%,elhi
|

|

i

I -
|
" I - .
Miﬁi_st?rs dated 24.07.2018.

i
'
H

N 24.07.2018 signzd

5 Yours sinceraly, °
L
te gn/‘!_/ b
; :'a‘."'g—’l‘-:
(Gitanjsl: Gupts,
| . Secretary ¢ GAD:




. SECRET
" GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELH
(GENERAL ADMINISTRATIPN DEPARTMENT)

; : i in CM
The Council of Ministers met on Tuesday the 24" July, 2018 at 310b BM we
Office, Delhi Secretariat. . :

(-

|
Present : |

. % I | -

Shri Arvind Kejriwal, Chiéf.Minister/Minjstar (Water) In Chair
8hri Manish Slsadja, Deputy Chief Ministet [Edn/Fin/Plg/
L&BIVig/Services/WCDITaurism/ACL] Cy
& Shri Gopal Rai, Minister [Emp/DeviLab/GAD] | .

Shri Satyendar Jain, Minister [H&FWIIn Jsll’-"W' [Power! -
-7 Homel/UDN&FC] : :

Shri Imran Husain, Ministet [F&S/E&F/Election] .

Shri Rajendra Pal Gautam, Minister [Gufudwara Elections/

SC&STISWICooperative] |
7. Shri Kailash Gahlat, Minister [L&J/Tpt/A RIITIRe;V]

[ 28] _—‘-

&

e o

The following officers were present:

Shri Anshu Prakash, Chief Secretary | .- i
Smt. Renu Sharma, Pr..Secrstary (Fina|J ce] |
Shri A.K, Mendiratta, Pr. Secretary (LJ&LA) . '
Ms: Gitanjali Gupta, Secretary (GAB) - Link Offjcer

Shri H. Rajesh Prasad, Secretary (Revenug) —Link Ofﬂce] + 1For their
Ms, Varsha Joshi, Secretary (Power) v respective items

e O

CIRCULATED ITEMS

ITEM 1: Scheme for grant’of Ex-gratia pymalnt#; War Widow, War Disabled,
Prisoners of War/Missing person’in War/Operation etc. of Defence.
Personnel. . ' T

Decision: The Coungil of Ministers ccmsideré:k the aote of Secretary (Revenue) and

2602 approved the proposal contained:in|pafa-14| of the‘Gabinet ‘Nate, subjeci
1o the following:- - o

(i} Para-6 of the Cabinet Note i§ amended as under:-
8. Scale of grént of Ex-gratia ' ‘ )
i -
1.S.No. | Topic. i 5 Amount
1 In case of Death in War/Operation o™ . . -
Duties/Action.as defined in Farg's " i
5 . 2. To parents, If martyr is|m4ftied and they. ara T 40,00 000 i
{ alive - : k | i LR
! and bt :
i To widow, if parents of martyr are|afive 50.00,000§
O¢ | ‘
b. To widow, if martyr's parents F,-e not alive 1,00,00,000
.-_.911:;3.-.- S
‘c. To parents, if martyr isu 7‘» al 3 1,00,00,000]
' 7 1,00,00,000

unmarried &

g DiffesiAgtion —————|

Or
d. Tolegal helr, if martyr Is maried
wife/parents not afive T

3| In.cass of DIsabillty in periotmir

Disabulty 50% and above ;
_'__,__J___--—nm-eaw disabllity — : 10,00,000
RS . s i 6,00,000
et St - ,\5\

s
And Kur®
XA SON k‘r\())‘

aVIke




ITEM 2:

Dacision:
ZE02

~ AN '\\\m’*‘?"“
T (RO

.

Toe Galy Reusdag

©lhe CM g individual cage based upg
Secretan, (Revenue) The GM shay
3ambi i

the basis Of. lhe recom

mendetiony of
under thig para, :

111_3 GoM shall ¢

Minister, Wo Ministarg 1o be nominat

bY Dy. CM shay mak

af War
* 6BMe manng,

On to the Payments made by
P GNCTD Gol:

S 2pprepriate recommqndallons

the facls placad before Gou by

take fing| deciulan. In case of

With the approval of the CHk on
e Group of Minislars constituieq

NSist of; apan from Dy. Chief

Ta By Chief Minister. The-Gapy -
Shall be -aulhorised 1 "equisition | datails from any Authority ¢
Gepanment o order  to  enable 6 make appropriate
fecommandalicns " ’

(i) Para-1 4(7) will read as undér:-

"Delegation -of  powers 1 Secre

Commissioner for grant of Ex-gratia ag

(v Pars-q 4(q) deleted.

]

() -Para 4(a) shall ba replaced as:-~
"A defence personnel dying in operatio,
recorded at the lime of joining the sen
al ihe time of action / incidant

Proposal for appro\ial of Agriculture-c|
of Oelhi.

The Council of Ministers considered th
zpproved ths preposai contained in paray

tary  (Revenue)-cum-Divigional

|Per the scale.*

ns ! war i{ his permanent, address
ices Is Delni o: is posted in Delhi

|
Um-Solar Farm Scheme'in NCT

2 néle of Secretary (Power) ‘and

‘Iz of lhe! Cabinet Note. )

- The Counch of Ministers sizo decidad
“Miiinvz ManuTVisaan Aay Badhotari Sq

at thy schema will be namag 25
l2r \!o]aé\a‘.

.SdJ-
(Anshu Prakash)
Secratery to the Ca)alp_l__l

canil st Ly o T
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI ec:’fii
GENERAL ADMINISTRATION DEPARTMENT Tk
(CO-ORDINATION BRANCH)
B DELHI SECRETARIAT, |.P, ESTATE, NEW DELHI
(201BIBADICN] 37 /2~ BHIS ‘Dated 26-07-78

e

Pr. Se 'retaw to L. Governor, Delhi,

i cretary lo he Chiaf Minister, Delhi. ;
> y 10 Dy. Chief Minister, Govl, of NCT of Delhi.
8 a4 Secrelary lo Minister, Labaur, Govi of NCT of Delhi.
3 5 Secretary lo Minister, Heallh, Gout, of NCT of Delhi. :
6 Secretary lo Minister, Food'and Supply, Govt. of NCT of Delhi. 2125
3 7 Secretary lo Minister, Tourism, Govt. of NCT of Delhi. ! A/ %
H 8y Beoretary to Minister, Transport, Govt. of NCT of Delhi. g
\\3 Chicf Secretary, Govl. of NCT of Delhi. .. S
{\\')\ﬂ = «ditional Chief Secretary (Home) Govl. of NCT of Delhi. 5(f
Lo 4N T4 Additional Chief Secretary (PWD) woul of NCT of Delhi. {2
3 * 2 Al Pr. Secrelaries/Secretaries, Govt. of NCT of Delhi. ‘\;i\ y
IS ' $NEN (I
St ) “"?7‘\_.//?5_‘& 3
fe ) : ' \@#&L&%@
Ng ' IR RIS
; At Sio: Minutes of the meeting of the Council of Ministers dated 25.08.2018.
| Db dgad® o '
LR fidadam,
wetope

The Minutes of the meeting of the Council of Ministers held'on 25.09.2018 signa7

%’) by ¢hief Secretary/ Secretary to the Council are circulated herewith.
28\ \'\% : . :

Yours sincer2iyjs”

)Er{r:l:Asabbvé*" b, ' \ v | /\FV/

» (Manci Parid
Joirt Secretany 1 the Lave i




GOVERNWENT OF THE NATIONAL CAPITAL TERRITORY OF DEt.Hl
(GENERAL ADMINISTRAT, 10N DEPAPTMENT)

RO

in Ci Office, Delhi Secrelartat

Present :

Shri Arvind Kejriwal, Chlef Minister/Minister (Water)

Shri Gopal Rai, Minister [Emp/Dev/Lab/GAD/I&FC]

Shri Satyendar Jain, Mlnlster [H&FWIIndsIPWD/PowerI
Home/UD]

Shti Imran Husain, Minister [F&SIE&F/EIectton]

Shri Rajendra Pal Gautam Minister [Gurudwara | Electlonsl

SC&STISWICooperative]
6. Shri Kailash Gahlot, Minister [L&Jfl'ptlARllTlRev]

In Chair

w oo

oo

The following ofﬂcers were present:

Shri Anshu Prakash, Chief Secretary

1. £
2. Shri Manoj Kumar Parida, Addl. Chief Secretary (GAD)
3. Smt Renu Sharma, Pr. Secrefary (Finance)-
4. Shi AK. Mendiratta, Pr. Secretary (L&J)
5. shri Sanjeev Khirwar, Secrefary (H&FW) ) T
6.  Mis. Rinku Dhugga; Secretary: (SC/STIOBC)|  For their respective items
7. Ms.\Varsha Joshl, Seeretary {Power) !

i e g
CIRCULATED JTEMS '

e
i of monthly remuneration _of
& Specialists under Delhi

-—

‘ITEW: - Proposal - for enhancement
contractually engaged Medical Officers
State Health Missmn (DSH[VI)

-
i . ) . W3

Decision: The Cauncll ef Mlnlsters (CoM) cansidered the note of Secretary

No, 2641 (I;i&FW) and apprgvad the proposals ¢ confained in para- -11 of the
A Cabtnet Nole with tha following amendmenls et B
. |

,of the Cabinet Note would read as follows - s

@ Para-11 1
% (mcluswa of 10%,

. “Enhancement tn lncenttVe as state share of 35

A
: ted as state Ingentive) on gross remuneratlon- as on

The Council of Ministers met on Tuesday the 26™ September, 2018 at 3. 00 PM
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P;°P°Sal for anhancement of consolrdated monthly remunerztion
of contractual engagements under Dellii State Health Mission

(DSHW).

Decision: The Counctl of Mintsters consldered the nole of Secrelary (H&FW) and
No. 2642  approved the preposals contained in para-17 of the Cabinet Note: with
the following amendment:- :

Para-17.1 of the Cabinet Note would read as follows:-

“Payment of . incentive upto 100% of consolidated remuneration
(including the Centre- Government incentive for 2017-18) {0 Paramedical
contraclual employees which have analogous nomenclature or similar
nature wilh the contractual engagements of Delhi Government with 2
condition ‘of maximum remuneration upto the remuneratron of the
correspondtng contractual engagements emptoyees under Delhi
Government or similar posttions under Delhi State Health Mission. This

is inclusive of the state incentive betng gtven presently

\TEM 3: ' Proposal for approval of Delhi Roof Top Solar Scheme — 2018 for
, Domestic {Residential) sector consumers in NCT of Delhl

Decision: The Goungil of. Mtntsters conStdered the note of Secretary (Power) and
No, 2643 - appreved the proposat contalned in para-6 of the Cabinet Note.

ITEM 4: ' Sch"me for cetebratron «of birth ! death anniversary of eminent

Decision:. The (; “ur)r;it of Ministers considered the note of Secretary (SCISTIOBC)
No. 2644 end eppfoved 1be pmposal contamed in para- 12 of the Cabinet Note.

|

TABLED lTEM wlth the permtssmn of Hon'ble CM -

ITEMG: Scheme for . grant -of Ex-gratla payment to War Wrdow, War
: .\Dlsabled ‘Prisaners of Wars / Missing person In War { Operation
; .‘Aata of- Defance Persennel

A be&lﬁs’lét{':; A Cabrnet Nete pn'the abtovs subject was placed bet’ore the Counéil-of
© No. 2645 'Mintaters ﬁx tlle Hon‘ute MIrtkilBr (Revenug) The (;ouncrt of Ministers .

‘ )
7

2y Ak LA sl Seamtedby CamScinner
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)

.approved the proposals contarred in para-3, pare-4 and para -5 of the
Cabmet Note wilh the follu\mng addition - ' ’

In the..earfier approval ccorded by the Councit of Ministers #ide

Decision No. 2602 in the Cabinel Meeting heid on 24.07.2016, j
- "Duties | Actions that qLalify for . grant of ex-gratia paymert’, the %
following will be added:- 4
* 5(xii) Casualties on account of discharge of bonafide official duly.”
Sdi- E

(Anshu Prakash, ,

Secretary lo the Cabire: ’

Arvind ! Kumat.
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vind Kumar
SOM. (HQ)
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~< | Name, Desiguation & Depart ]
ko of theDeceased Brief description of Incident Date of
1. | Sh. Yogesh Kumar, Constable (Delh Death
Police) i :iriit bydthe truck whils on special night checking | 19.042015
—ta ve duty. - .
2. | Sh. Ram K
Conttable (Dﬂ;‘i“l‘,':m;‘m Head | Deployed for Escort Guard duty for Court | 23.122015
production of High Risk Under Trial Prisoner
(UTP). Died in trying to protect UTP in
:ndiscrlmlnmly firing by four men with the
ntend to kill UTP.
3| Sh. Deepak Kumr, Consabl (Dol | Disapped between barricade and Echo Van | 16.06.2016
y Sh_‘“zm : by hitting barricade by 8 high speed truck.
| Delion d Singh, Const,( Delbi | Killed in firing by other robbers when he caught | 19.08.2016
- one robber.
5. Sh. Ravinder, Constable (Delhi Police) | Hit by a tempo while he deployed for bringing 25.09.2016
the Alcohol meter from Model Town circle on
a—— Govt. Motor Cycle.
6. | Sh.Manjoct Singh, Fircman (Delhi | Died in fircfighting while upper floors of the | 28.092016
Fire Service) building collapsed in Narela Industrial Area. P ——
7. | Sh. Sunil Kumar, Firemen (Delhi Fire | Died in firefighting while upper floors of the | 01.102016
Service) building collspsed in Narela Industrial Area. __{ - —
8. | Major Amit Sagar (Indian Army) Posted in Counter Insurgency (High Altitude) 25.01.2017
Area at Sonamarg. While stand to was being
can'iedout.mcofﬁcerwasbm'ledunderm
avalanche.
9. | Sh. Hari Singh Meena, Firemen (Delhi | Died due to explosion in a fire incident while he 24.02.2017
Fire Service) tried to open the closed rolling shutter of the
: burning shop.
10. | Sh. Hari Om, L.F.M,, (Delhi Fire Died due to explosion in a fire incident while be | 24.02.2017
Service) tried to open the closed rolling shutter of the
buming shop.
11. | Sh. Vijender Pal Singh, Firemen Accidently fell into the fire due to collapse of | 01.06.2017
(Delhi Fire Service) building in a fire incident.
12. | Sh. Beenesh Kumar, Constable (Delhi | Hit by a very high speed truck while performing 16.09.2017
Police) ' Traffic Violation Checking Duty.
13. | Sh. Yashvir Singh, Constable (Dethi | Hit by a high speed truck while performing | 01.12.2017
Police) traffic arrangement duty.
1a. | Sh. Abdul Saboor Khan, Head Hit by a speedy tempo while on night picket | 04.03.2016
- Constable (Delhi Police) duty.
15. | Sh. Narender Kumar, Head Constable | Bullet Injuries in resorted to unprovoked firing | 18.09.2018
BSF by the Pakistan Rangers while performing
Border Patrolling duty at the India-Pakistan
Intemational Border.
16. | Sh Birendra Singh, Constable, Deli | Hit by an unknown vehicle while detailed for | 13.12.2015
Police VVIP Route duty regarding departure of the
Prime Minister of Japan.
17. w::rmcmu,mm :llitbynwwhlle vehicle checking night picket | 19.11.2017
| duy.
18. | Sh. Jitendra Singh, ASI, Delhi police | Took away in hanging position by the tempo 13.11.2018
while regulate traffic on duty.
51 Si Mababis Singh, ASI, Dolhi Police | Injured by hiing the barricade by  high speed 12.07.2018
car while on drunken drive checking duty.
50, | St Guijhari Lal, Head Const. Dolti | Injured by hitting the barricade by a high speed | 08.012019
Police - | carwhileon 'night picket duty.
21. | Sh. Khazan Singh, SI, Delhi Police Died in & road accident while visiting for | 20.10.2017
investigation in search of missing children.
22. | Sh. Rajpal Singh Kasana, Head Hit by an unidentified car when he chasing | 19.012019
Coastable, Delhi Police interoepted alleged car of an arms supplier. l



/ Sh'PA::: Pal, Constable (Exe.), Delhi | Died in an accident while investing a case/FIR, | 21.12.2017
. oli
] | RN .
sh. Vijay Singh, ASI (Exe.), Delhi | Killed in firing by anti-sociallcriminals attack | 01.05.2017
__,_?_o.l-!gg————:—§i———-————-—— Wwhile performing PSO duty,
W Shﬂ::mblr ngh, AS], Delhi D:ld hlin ull/ acoldent while tracing the hideouts of | 20.10.2017
el acriminalganpster.
3. | Sh. Rattan Lal, HC, Delhi Police Deployed for Law & Order duty in Chand Bagh, | 24.02.2020
Dayalpur. Died in mob attack while persusding
S ATKILS the mob.
21. B t Sherma, Security Assistant, | Died during the riots in North-East, Deihl while | 26.02.2020
ETRE : A. R performing office duty.
B \ D:‘ S umar, Ex, Fire Operator, | Died due to blast during the firefighting | 02.01.2020
29 | Sh. Sank operation.
; \ i lie:t Kaushik, ACP, Delhi Hit by a truck while checking vehicles duty. 25.07.2020
P& Sh. Vikas Kumar, Constable (Exc.), | Hit by & car while checking vehicles during | 01.10.2016
| Delhi Police jiCkﬂ duty. .
3. Sh-v mkumu. Civil Defence | Hit by a truck while checking vehicles duty. 20.09.2020
2 Sh-FRAiuh Kumar, NC (E), Indian Air | Alrcraft was crashed while on official flying | 03.06.2019
orce duties.
3. Sh.F Sunit Mohanty, FIt. Lt,, Indian Air | Aircraft was crashed while on official flying | 03.06.2019
orce duties.
34. Sh.F Meet Kumar, Sqn. Ldr, Indian Air | Aircraft was crashed in an operational flying 18.072018
orce sortie. ,
35. | ASI (Exe.) Shambu Dayal Meena, Died in attack with knife by a criminal/robber 08.01.2023
Delhi Police while he captured him on the spot. .
36. | Major Raghunath, IC-76770A, 3"Bn. | Slipped & fell in Salamabad Nala on Line of 05.05.2022
Parachute Regiment (Special Forces), | Control in  Counter Insurgency/Counter
Indian Army _Terrorism Operations.
37. | Sh. Punit Gupta, CDV, Transport Hit by a truck while on field duty under the | 11.04.2021
Deptt. supervision of SI Ravinder Sharma I/C.
38. | Captain Jayant Joshi, 1C-83102M, Capt .:ayar{lts;ﬁs:i W: Fl;l:‘:ld 2ls(bC;>-:ilot for an | 17.10.2021
ALH), Indian op sortie ex 2 (a )} for
Army Avn. Sqn e w‘:ﬂlEOmdhmdlngmtog\m&mghe”x
' 1A-2150 as per op flg pgme. Heptr descended &
| : crash landed into Ranjit Sagar Dam.
39. | ASI Om Prakash, No.3460/SE (PIS Hit by a triple ridding motor cycle while on | 08.11.2021
| |smaitie T i
P 1 refighting on rear side o !
( . g:-m Fire sl::::r e i building is collapsed resulting in to burn injury.
al. | ASI (Exe.) Radhey Shyam, No.1481/T | Hit by a truck during traffic regulation and | 16.092020
(PIS 28930826), Delhi Police prosecution duty.
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